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BRIEF OF THE EVENT
T h e  “ 1    N a t io n a l   V ir t u a l  C o nf e r e nce on A ni m al  Law s”  wil l  be  orga n iz ed
b y  t h e  A n im a l  L a w  S t u d y  C l u b  a nd is  scheduled to  be held on  5 th  and 6th
A p r i l ,  2 0 2 4 .  

P a r t ic i p a n ts  m u s t  s u b m i t  t h e ir  abstracts,  which shou ld c on tain orig i nal
c o n t e n t  n e it h e r  p u b l i s h e d  n o r  p r esented elsew her e.
A f t e r  t h e  ab s t r a c t  s u b m is s i o n,  participants m u st  su bm it  t h eir  c omp le te
r e s e a r c h  p a p e r s .  O u t  o f  t he submitted paper s,   par ticip an ts wi l l  be
s e l e c t e d  to  p r e s e n t  t h e i r  papers du r ing the conference  on o nlin e
p l a t f o r m .  

T h e  b e s t  r e s e a r c h  p a p e r s  w il l  be published in a  book  with  I SBN numbe rs ,
s h o w c a s in g  t h e  b e s t  w o r k  i n  th e f ield of  animal  law s.  Th e e ve nt  s h al l  be
c o n c l u d e d  w it h  a  g u e s t  l e cture by a  pr ominent  p ersonalit y  wi th
o p p o r t u n it y  to  c o n n e c t  w i t h  th e m .  

1 .  L a w  s t u d e n t s  

2 .  R e s e a r c h  S chol a r s  

3 .  A c a d e m ic ia n s / P r a c t it i o n e r s  

ELIGIBILITY

Those who have registered for  the conference shall  submit  the
abstract  before or  on the date of  deadline,  i .e . ,  5th March,  2024 on the
provided l ink.  The selected participants shall  upload the complete
research paper by 30th March,  2024 on the provided l ink.

Then the selected papers wil l  be invited to be presented in an online
mode on 5th April ,  2024.  The l ink for  same will  be provided through
an email .

NATURE OF THE EVENT

st
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COMMUNITY INDIVIDUAL CO-AUTHOR

STUDENT(s) 700 1000

RESEARCH
SCHOLAR(s) 1200 2000

ACADEMICIAN(s) 2000 3000

TIMELINE

REGISTRATION FEES

Research Paper Submission 

National Conference (online mode) 

DATE EVENTS

Guest Lecture 

Last date to Register

Abstract Submission

Announcement of Selected Abstracts10th March, 2024

20th February, 2024

5th March, 2024

30th March, 2024

5th April, 2024

6th April, 2024

D i s c l a im e r :  O n  a b s t r a c t  s e l e ct ion,  t he pa rt icipa nt s  will  b e  inf ormed
a b o u t  t h e  l i n ks  o f  p r e s e n t a t ion on pay ment of  reg istra ti on  f ees
o n l y .  

15th March, 2024 Payment for Registration 
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1 . C o m p a r i n g  C o n s t it u t io n a l  ap p r oach es to  A nim al  r i ght s:  
   A n  I n t e r n a t i o n a l  p e r s p e c t i v e.

2 . J u r i s p r u d e n t ia l  s i g n if i c a n c e  o f  A n i m al  righ t s.

3 . E t h i c a l  i m p e r a t i v e s  o f  B i o m ed i cal  r ese ar ch  o n  an i m als.  

4 . G l o b a l  w e b  o f  W i l d l if e  T r a f fi cki ng :  Laws and  Pro t e ctio n.

5 . I m p a c t  o f  C l i m a t e  c h a n g e  o n  Anim al  W e lfar e  an d  Conse rv at i on .

6 . S p e c i e s i s m :  H u m a n  v e r s u s  A nim al  co nfl ict .  

7 . R e t h i n k i n g  A n i m a l  l a w s  i n  t he  21 st  ce ntu r y .  

8 . C o m m e r c ia l iz a t i o n  a n d  C o n su m p tio n of  ex o tic  sp ecie s  of  anima l s:
N e e d  f o r  a l t e r n a t iv e s .

9 . R o l e  o f  B l o c k c h a in  i n  A n im a l  t r ade                       

THEMES FOR THE RESEARCH PAPER

1 0 . L e g a l  P e r s on h o o d  o f  a n im als:  a  Jurisprudential  qu estio n.  

1 1 . S t a t u s  o f  A n i m a l s  a s  ‘v ic t im s of  cr im e’.

1 2 . A n y  o t h e r  t o p i c  c o v e r e d  i n the larger ambit  of  animals  an d
p o l i c y .  

O n l y  1 5 %  p l a g ia r is m  w il l  b e  al low e d .

S u b m i t t e d  p a p e r s  w il l  b e  ch e cked thr ough  T urn i tin  fo r  p l agia r i sm .  

PLAGIARISM

R e s e a r c h  p a p e r s  w il l  b e   a c c e p te d in the E ng li s h languag e  o n ly.

LANGUAGE
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A l l  c i t a t i o n s  a n d  f o o t n o t i n g  s h a l l  s t r i c t l y  a d h e r e  t o  t h e  s t a n d a r d s  o f
H a r v a r d  B l u e b o o k  2 0 t h  e d i t i o n .  S u b s t a n t i v e  f o o t n o t e s  a r e  i m p e r m i s s i b l e

.

T h e  p a r t i c i p a n t s  s h a l l  s u b m i t  t h e i r  A b s t r a c t s  a n d  R e s e a r c h  P a p e r s  o n  t h e  
      l i n k s  p r o v i d e d .  I n  c a s e  o f  a n y  t e c h n i c a l  g l i t c h  p a r t i c i p a n t s  c a n  s e n d  t h e i r  
      w o r k  o n  o f f i c i a l  e m a i l  o f  t h e  C l u b :  a l s c . s o l @ d d n . u p e s . a c . i

T h e  s u b m i s s i o n  s h o u l d  i n c l u d e  c o v e r  p a g e  w h i c h  c o m p r i s i n g  n a m e ( s )  o f
t h e  a u t h o r ( s ) ,  A f f i l i a t i o n ,  D e s i g n a t i o n  a n d  c o n t a c t  d e t a i l s .

 
T h e  f i n a l  p a p e r  s h o u l d  b e  s u b m i t t e d  b y  3 0 t h  m a r c h ,  2 0 2 4 ,  a n y  s u b m i s s i o n s
p e r t a i n i n g  a f t e r  t h i s  d a t e  w i l l  n o t  b e  a c c e p t e d .

C o - a u t h o r s h i p  i s  a l l o w e d  t o  a  m a x i m u m  o f  o n e  c o - a u t h o r .  

  
A n y  w o r k  s u b m i t t e d  h a v i n g  i d e n t i c a l  o r  s u b s t a n t i a l l y  s i m i l a r  w o r k  a l r e a d y
p u b l i s h e d  o r  u n d e r  r e v i e w  f o r  a n y  o t h e r  p u b l i c a t i o n  s h a l l  n o t  b e  a c c e p t e d .

T e a m  c o d e  w i l l  b e  p r o v i d e d  a f t e r  a b s t r a c t  s e l e c t i o n .

T h e  a b s t r a c t  s ha ll  b e  in  w o r d doc.  and r es ear ch  p ap ers  sh a ll  be  s ubmi t ted
i n  P D F  ( . p d f)  fo rm at.  

T h e  w o r d  l im it  o f  the  R e se ar ch  Pap er  s h all  be betwee n  350 0 - 5 00 0  w o rds
(e x c l u d in g  citatio n ) .

T h e  a b s t r a c t  s h ou ld  n o t  e x ce ed 500 wor ds .

H e a d in g s  s hall  b e  for m a tte d with fo nt  s ize of  14  in  -T im es N e w  R o man  a n d
s h o u l d  b e  b o ld .  S u b - he ad ing s  s h all  be in the fo nt  size o f  12 .

T h e  b o d y  o f  th e p a pe r  s hould  be fo r m atted with  fo nt  s ize 1 2 i n  Ti mes  New
R o m a n  w it h  1 . 5  l in e s pa cing .  

F o o tn o t e s  s hall  fo l low  th e  l ine s p acing  o f  1  and fo nt  s i ze  1 0  in Ti mes  Ne w
R o m a n .  

SUBMISSIONS GUIDELINES  
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CODE OF CONDUCT
T h e  s e l e c t e d  p a p e r s  s h a l l  n o t  dis close th eir  identity  o n th e  f i n al  paper
r e g a r d i n g  th e ir  n a m e s  a n d  u niver sity .  Each particip ant s ho uld u se  t he
T e a m  C o d e  a llo t t e d  t o  t h em by the C omm ittee a s i de n tif icati on
t h r o u g h o u t p a p e r  i n  o r d e r  t o  maintain confidentiality.  In  case o f  any
m i s c o n d u ct o r  d is p u t e ,  t h e  f i nal  decis io n wil l  be taken b y t he c o n c e rned
a u th o r it ie s .

AWARDS & PRIZE MONEY

1 .  T h e  t e a m s  w i l l  b e  a w a r d e d  with the fol lowing  pr izes:

 B e s t  P r e se nter ( s ) :  R s .  5 0 0 0/-  and a trophy

 B e s t  R e sea r c h P a p e r :  R s .  5 000/-  and a trophy

2 .  E a c h  p a r t ic i p a n t  s h a l l  r e c ei ve a  Cer tif icate of  P ar ticipat i o n.

3 .  E a c h  P r e s e n t e r  s h a l l  r e c e i v e a  Certif icate of  P resentatio n .
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PAYMENT FOR REGISTRATION

For registration payment scan the QR code.

1. Please ensure to attach the payment receipt via the
provided Google form. 

2. Please direct any payment-related inquiries to the
organizing committee.

Click the Link :-
https://securegw.paytm.in/link/paymentForm/49
708/LL_675429629

or
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alsc.sol@ddn.upes.ac. in

@ upes_school_of_law

UPES School  of  Law
 

POINT OF CONTACT

Mr.  Saket Jain
(Student Co-convenor)
+91  83024 39089

Ms.  Aditi  Pateriya
(Faculty Co-convenor)
+91  79908 63405

Mr.  Udit  Raj  Sharma
(Faculty Convenor)
+91  88267 40864

Mr.  Rakshit  Kapoor  
Student Convenor
+91  88473 42353  
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